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21.08.2017

COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 P.M.

1. W.P.(C)8844/2016 SUSHIL MUHNOT BISHWAJIT BHATTACHARYYA
VS. UNION OF INDIA & ANR.    CHANDRACHUR BHATTACHARYYA

SHIVALAKSHMI, SRIRAM KRISHNA
RUCHIR RANJAN, V.K.GUPTA

COURT NO. 6 
(DIVISION BENCH-III)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M.

1. W.P.(C)3455/2016 ALL INDIA RAILWAY PROTECTION KAILASH VASDEV, EKTA MEHTA
FORCE ASSOCIATION AND ANOTHER    SHREYANS SINGVI, SANJAY JAIN
VS. UNION OF INDIA AND OTHERS    ANURAG AHLUWALIA, JAGJIT SINGH

SARFARAZ AHMAD, RUCHI JAIN
SIDDHARTH LUTHRA, GAURAV SARIN
SUPRIA JUNEJA
SAUMYAROP SANYAK

2. W.P.(C)9503/2016 MAMTA DHASMANA & ORS. AMBAR QAMARUDDIN, SARFARAZ KARIM
VS. UNION OF INDIA & ANR. RAKESH KUMAR, S.A.HASEEB

3. W.P.(C)3969/2016 SATISH KUMAR & ORS. GARIMA SACHDEVA
VS. UNION OF INDIA & ORS. ABHA MALHOTRA

4. W.P.(C)2246/2017 PANKAJ KUMAR GUPTA     ANUJ AGGARWAL, DEBOSHREE MUKHERJEE
   VS. UNION OF INDIA & ORS.     ANIL SONI, NAGINDER BENIPALA

5. W.P.(C)2265/2017 PINTU BHATTACHARYA     ANUJ AGGARWAL, DEBOSHREE MUKHERJEE
    VS. UNION OF INDIA & ORS.     ANIL SONI, NAGINDER BENIPALA

6. W.P.(C)2294/2017 SHAMBHU KUMAR                 ANUJ AGGARWAL, DEBOSHREE MUKHERJEE
VS. UNION OF INDIA & ORS.     ANIL SONI, NAGINDER BENIPALA

7. W.P.(C)2325/2017 SHRINIWASH ORAON              ANUJ AGGARWAL, DEBOSHREE MUKHERJEE
VS. UNION OF INDIA & ORS.     ANIL SONI, NAGINDER BENIPALA
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COURT NO.8     
(DIVISION BENCH-VI)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE DEEPA SHARMA

1. MAT.APP.(F.C.)132/2015   REKHA RAWAT SUJEET KUMAR MISHRA
   CM APPL.24471/2015   VS. YASPAL SINGH RAWAT   RIZ MATHEW

COURT NO. 27
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M.

1. FAO 55/2008 SURENDER RANA VIJAY KISHAN
VS. STATE AND ORS.

COURT NO.36  
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 4.00 P.M.

1. CRL.REV.P.603/2017 KHUSHWANT SINGH @ SHEEBY KOHLI MOHIT MATHUR
VS. STATE RAJINDER PAL SINGH

MAHIPAL KHANGANWAL
KEWAL SINGH AHUJA

COURT NO. 13
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

1. W.P.(C)7756/2016 MANTEC CONSULTANTS PVT LTD SUNEET BHARDWAJ, MANISH MOHAN
VS. MINISTRY OF ENVIRONMENT SAKSHAM TYAGI, MANISHA SAROHA
FOREST AND CLIMATE CHANGE RAVEENA RAI, ABHIRAM NAIK
AND ANR PAVITRA SINGH

COURT NO.31  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M.

1. CRL.A.352/2012 SUNIL SAHILA LAMBA
VS. STATE AASHAA TIWARI
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    HIGH COURT OF DELHI                            
    19th AUGUST,2017                              REGISTRAR (LISTING)

/////////



21.08.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

           COURT NO.  24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

29. CS(OS) 1694/2015          NOKIA CORPORATION            NEERAJ GROVER, NAQEEB NAWAB 
                              Vs. MANAS CHANDRA & ANR      ASHWANI PAREEK 

30. I.A. 12477/2016           SONIA SYAL                   V.K.OHRI, ATEEV MATHUR, AMOL    
    In CS(OS) 3417/2015       Vs. STANDARD CHARTERED BANK & SHARMA, JAGRITI AHUJA        
                              ANR                                                       

**********

COURT NO. 21  (OS – B)   
HON'BLE MR. JUSTICE JAYANT NATH

      AT 10.30 A.M.

33. O.M.P. (COMM) 231/2017    MKU LTD.PREVIOUSLY KNOWN AS  ABHINAV VASHISHT, GEETA SHARMA 
                              M/S MKU PVT. LTD.            AYUSHI KIRAN, MOHIT D.RAM 
                              Vs. UNION OF INDIA           SUNIETA OHJA, S.S.SEJWAL, JAIVEER

SHARMA   

********                          
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